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in, and production, supply and distribution of cigarettes and other
tobacco products and for matters connected therewith or incidental
thereto.

The question was put and the motion was

adopted. DR. C.P. THAKUR: Sir, | introduce the Bill.

THE PRE-NATAL DIAGNOSTIC TECHNIQUES (REGULATION AND
PREVENTION OF MISUSE) AMENDMENT BILL, 2001.

THE MINISTER OF HEALTH AND FAMILY WELFARE (DR.
C.P. THAKUR): Sir, | beg to move for leave to introduce a Bill to
amend the Pre-Natal Diagnostic Techniques (Regulation and
Prevention of Misuse) Act,
1994,

The question was put and the mviton was adopted.

DR. C.P. THAKUR: Sir, | introduce the Bill.

MOTION OF THANKS ON THE PRESIDENT'S ADDRESS - contd.

SHRI SHANKAR ROY CHOWDHURY (West Bengal): Mr.
Chairman, Sir, in continuation of the discussion on the Mahamahim
Rashtrapatiji's Address on the io" February, 2001, | would like to touch
upon paragraphs 12 to 15 of his Address in which the Government
makes a mention of the policies on Jammu and Kashmir and the
North-East. The point | would like to make is that, as was brought out
this morning also during the Question Hour, the Government's
approach to the basic problems of Jammu and Kashmir and the North-
East must be interlinked. Whatever the terms and conditions of the
negotiations with separatist organisations in Jammu and Kashmir
should be roughly the .same as those that are being utilised for similar
organisations in the North-East. The Government states that it has a
three-pronged strategy of dealing with the separatist militantncy in
Jammu and Kashmir. The policies have been mentioned from time to
time by various Ministers on various occasions. They consist,
according to their statements, of the fight against militancy, talks with
militant organisations as
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well as the administrative and economic uplift of the State. Here, |
would like to say that whereas on the first and, perhaps, the second,
some action has been taken, in Jammu and Kashmir, as also in the
North-East, the third prong of the strategy is faltering very badly. And
as a result of that, the dissatisfaction of the people in both the regions
of the country against whatever moves the Government is making, is
building up almost day by day and the Government must pay special
attention to ensure that the concomitant economic and administrative
measures to back up the military strategy as also the political strategy
are also put in place. The ultimate results, the ultimate strategy, the
ultimate policy, the ultimate objectives of the negotiations with the
militants in Jammu and Kashmir, as also in the North-East, have not
yet been spelt out. But | do accept, perhaps, the Government's
compulsions that they cannot give out their end-strategy so early to
public audience. | accept that. | would merely like to reiterate, re-
emphasise and draw' the attention of the Government to the
undertaking given by the hon. Prime Minister on the floor of this House
that whatever be the results of the negotiations, there shall be no
territorial disintegration of the country. If this is taken as the overriding
term of reference of all negotiations, whether in Jammu and Kashmir
or the North-East, | think, the integrity of the country will be defended.
The Government has taken a bold step of declaring a ceasefire on
Ramzan. It is a good step which has been welcomed by the people of
Jammu and Kashmir and the international community. This fact was
brought to the notice of the House by the hon. Home Minister today,
during the Question Hour. But the people, with whom it is directly
concerned, that is, the militants, Tanzeems, who are sponsored by
Pakistan, have totally rejected it, and when the declaration of the
ceasefire was conveyed by the senior military commander in Jammu
and Kashmir to the troops, it was unequivocal in stating that whether
any organisation, whatever be its origin, whatever be its attitude, and
whether they accept the ceasefire or not, no action would be taken
against it. This has resulted in the Armed Forces being put under a
tremendous disadvantage, because a ceasefire is a politico-military
step, and it has to be taken in a politico-military conflict. That | accept.
It has many military disadvantages. Equally, it has many political
advantages, and on that basis, the Government, in its wisdom, has
taken this decision. But, | think, the Government has not structured
their perception, their terms of reference of the ceasefire correctly,
because a ceasefire to be effective, must be accepted by both parties,
and by unilaterally declaring a blanket ceasefire, unfortunately, it is
even made applicable to those separatist militant
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organizations, which have publicly declared that they will not accept
the ceasefire, and have continued their operations. As a result of that, |
think, what we are witnessing today is that the proxy war in Jammu
and Kashmir has been given a breath of oxygen, and it has now
entered a fresh phase of violence, and indeed, the Armed Forces will
have that much more difficult time now. | understand that they have
been given the go ahead to resume operations, as required, but they
will certainly have that much more difficult time to bring the situation
under control. The question was of talks, talks with the Tanjeems, talks
with the militants and talks with your own people. | think, the aspect of
talks with your own people is not being given the importance that is
required. The Legislative Assembly of Jammu and Kashmir had
passed a Resolution demanding autonomy, the pre-1953 status, and
the Government, without a second thought, straightway nullified and
negated this move, and did not agree with this Resolution passed by
the State Assembly of Jammu and Kashmir. | think, this was a hasty
and inadvisable decision, because, | think, the Government, and
indeed, most people, were somewhat put off by the word autonomy.
Autonomy, | think, becomes more acceptable if you mention it in terms
of the Sarkaria Commission, that is, devolution of powers. We talk a lot
in this very House of financial disinvestment. | think, the Government
may like to consider devolution or autonomy, which | also do not
prefer, In terms of political disinvestment, what is the harm? You
politically disinvest in the State, 49 per cent, 51 per cent or 26 per cent,
that is the matter to be decided. But, certainly, | support the
Government when they say that there cannot be a return to pre-1953
situation. But there certainly is a case, not only for Jammu and
Kashmir, but for all States in the Union, to renegotiate the political
disinvestment, which the Government has to carry out under the terms
of the Sarkaria Commission. Sir, | now come to one of the issues
touched upon by Mahamahim Rashtrapatiji in his speech, and that is
the issue of Centre-State relations. In paragraph 18, Rashtrapatiji
mentions the Government's position, that "the Centre-State relations
continue to be harmonious". It is my submission, Sir, that the reason
why, last time, the Centre-State relations could have been said to be
harmonious was that the Government in power at the.Centre was of
the same political party that was in power in most of the States. That
situation has gone, that situation will never come again, and, over the
years, the relations between the Centre and the States have, certainly,
had a large amount of give-and-take, a large amount of arguments and
a large amount of disagreements, but we, as citizens of India, as
representatives of the States, are concerned to notice
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that in the very recent past, or, in the past two or three years, the
relations between the Centre and the States have never been so
adverse as they have been today, and this is not good, Sir, for the
nation. | do not hold a brief for any political party. Federalism is the
bedrock of our Government, but federalism is a two-way traffic, and
negative signals on the issue of federalism are being sent out not only
by the Central Government but also by the State Governments as a
matter of pure political polemics. In the interest of governance, in the
interest of the integrity of the nation, I think, we have to sit down and
work out a more harmonious system of governance in a political
system where the Government at the Centre and the Governments in
the States are unlikely to be of the same political ideology. This is a
matter of concern, Sir, which affects all of us, and | do feel that we
must sit together, as citizens of this country, as political parties, to
work out a more constructive approach to this very major issue which
is affecting governance in almost all the States.

Mention has been made of agriculture. | welcome the fact that
the Government is taking several measures to assist the farmers, but,
unfortunately, the basic requirement of a reform in agriculture is a step
which neither the Central Government, nor most State Governments
have taken, and that is land reforms. Unless there are land reforms,
the basic edifice of agriculture will never be viable, and | am proud to
say that in the country, one of the two States which have taken the
basic step on land reforms is my State of West Bengal, Sir, and | am
really proud to say this. The Government praises the farmers,
deservedly so, for increasing our food production to unheard of levels,
to, rather, record levels, but, unfortunately, today, the word "farmer"
conceals a lot. !t conceals more than it reveals! Today, a majority of
the farmers, in many States, are mostly landless labourers or
sharecroppers. If you include them under the term "farmer", their
position certainly has not improved. Their position certainly has not
improved, and whatever measures the Govemment is taking, by way
of the withdrawal of administrative price support, or, by way of the
withdrawal from the direct intervention in agriculture, that is likely to
benefit a particular class of farmers who are now extremely well off,
and their position is further improving because no Government will
have the political determination to tax agricultural income. But that is
an issue on which, | think, all political parties must sit down because to
keep on restructuring the income-tax structure based on a narrow
base, as it is, at present, will, certainly, not lead to spread of prosperity.
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There is a mention about the Hydrocarbon Policy in paragraph
37. The Hydrocarbon Vision 2025 has been spelt out in detail. | agree
with this. If it works out, | think we will be able to achieve our aim of
energy sufficiency in the times to come. Here | mention with concern
that a week ago, during Question Hour, the hon. Minister for
Petroleum in his answer to a query raised by my hon. colleague, Dr.
Karan Singh, on alternative sources of energy, seemed to mention
that, really speaking, it was none of his business, and that the other
Departments were looking after them. | think it is not enough for the
Government to evolve merely a Hydrocarbon Vision 2025. But it is
now incumbent on us, before the disaster actually strikes, to evolve an
integrated policy on energy, not only on Hydrocarbons but also on
alternative sources. Hydrocarbons are fusile fuels. They will run out.
They will run out at some time. The coal will run out. Unless the
Government, today, displays the vision to evolve an integrated long-
term plan for energy, our future generation will literally blame us. |
think the Government must pay more attention to this aspect.

Coming to the public sector, there has been a lot of debate on
this. Some time ago, many of us including the Leader of the
Opposition had mentioned that though the public sector is out of
favour, it has a role to play. Its original purpose, when it was
established, was to build an economic infrastructure throughout the
country. | submit to the Government, through you, Mr. Chairman, that
there are many areas in the country where the economic infrastructure
has not still come up. | make a particular mention of the entire North-
East, the seven sisters, right from Mizoram to Arunachal Pradesh.
Private investment will not come there, because it is a disturbed area.
It is remote. Unless the Government takes up the original vision of the
public sector, that is, building up of infrastructure, in these States, | am
afraid we will be faced with a Catch-22 situation, where there is no
economic development because the private sector will not come due
to disturbance and if the public sector does not come, the disturbance
will continue. | would like the Government to reconsider its overall
policy towards the public sector.

Coming to the small-scale sector, it has been deregulated.
The financial limits have been increased. | would like tc ta!” you back
to the Mahamahim Rashtrapatiji's Address in October, 1991, where he
mentioned that the aim of the Govemment was to create one crore of
jobs every year. Where are these jobs going to come from, if not from
the small-scale sector? That is the accepted way to go. The hon.
Prime Minister has
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himself mentioned here that we cannot have a jobless economic
development. High technology will not bring jobs. Therefore, it is
incumbent on us that when we are developing an economic model for
our own country, we develop a model which applies to India. We
cannot pick up a model that is appropriate to some other societies,
which are incidentally having their own problems. If you study their
economic system, you will find it. We have to evolve a model for our
own society. It has to take into account the requirement for technology
and the fact that we have one bilion people. Unfortunately,
Mahamahim Rashtrapatiji's Address, conveying the policy of the
Government, does not cover this.

Now the health policy has been mentioned here. Sir, not only
this Government --1 do not want to put the onus on this Government --
but also the previous Governments have a backlog of a series of
neglects in the entire health system....

MR. CHAIRMAN: Hon. Member, it is 1 o'clock. You can
continue your speech at 2 o'clock.

SHRI SHANKAR ROY CHOWDHURY: Sir, | would like to end
my speech.

MR. CHAIRMAN: You can continue after lunch.
SHRI SHANKAR ROY CHOWDHURY: Okay, Sir.

MR. CHAIRMAN: The House is adjourned till 2 O'clock.
The House then adjourned for lunch at one of the clock.

The House reassembled after lunch at four minutes past two of the
clock, THE VICE-CHAIRMAN {SHRI SURESH PACHOURYI) in the
Chair.

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI): Shri
Shankar Roy Chowdhury will continue.

SHRI SHANKAR ROY CHOWDHURY : Mr. Vice-Chairman,
my penultimate point is on secularism. The Government has stated
very clearly and unequivocally that it is uncompromising in its
commitment to secularism. | accept that point. When a person of the
stature of our much-respected Prime Minister makes a statement like
this, and when our Ministers make statements like this, | accept their
point of view. My only
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contention is that the intention and the vision that is expressed here in
the Rajya Sabha or in other places, do not somehow seem to get
transmitted or permeated down to the street level. As a result,
notwithstanding the pronouncements of the Government,
notwithstanding, | will say, the efforts of the Government, at the
grassroots level, a feeling of communal permissiveness is again
growing in this country. This is notwithstanding the Government's best
efforts; | give them that. So, the Government, | feel, will have to make
a much greater effort to ensure that what is stated at the highest
echelons of policy-making, is also enforced at the grassroots level and
at the street level, where people interact with each other. Our hon.
Prime Minister, for whom, let me assure you, Mr. Vice-Chairman, Sir, |
have the greatest of regards, is universally well regarded throughout
the country. So, many of us were taken aback when a person of his
stature, a statesman of his stature, made the statement that Ayodhya
was an expression of the national will. We did not expect this from
him. Kargil is an expression of the national will and we fully support the
Government on this. Pokhran, though many of my colleagues may not
agree, is an expression of national will and we support the
Government. But when a statement like this is made on Ayodhya,
which is a self-inflicted injury this nation can ill-afford, by a person for
whom all sections of the society across the entire spectrum have the
greatest regard, many of us are concerned, because such statements
made at this level by a person who has our regard, when translated
down at the street level, lead to many adverse incidents which are,
indeed, happening throughout the country. Now, for example, this
morning, there was a newspaper report that some of the lunatic fringes
in another group have said that the Taliban have damaged the
Bamiyan statues because we have damaged the Ayodhya and, if
necessary, they would take the help from the Taliban. These are,
perhaps, the unintended consequences. We must exercise a great
amount of self-control, self-restraint and make our commitment to
secularism very transparent,, not only at the highest level, but also at
the functional level, the street level. | have no doubt when the
Government says that it is committed to secularism; the Government
means it. But unfortunately, at the working level, at the street level and
at the lower levels, statements are made which lead to unnecessary,
undesirable and unwanted inflammation of communal tensions,
something that this country of six religions, 18 languages and about
2000 dialects cannot afford to have. So, | would urge the Government
that it must take extra-energetic steps to ensure that its policies at the
highest level are translated into action at the' ground level.

439



[7 March, 2001] RAJYA SABHA

I will close, Sir, by touching upon a couple of issues, one of
which pertains to my State, West Bengal, and this pertains to the
statement made by the Government regarding drinking water
schemes. | would like to convey the dismay of the people of the State
at the decision of the Centre regarding provision of funds for removal
of arsenic in the ground water.

Our State is one of the worst affected States in the country. As
things stand, the Government's scheme mandates 75 per cent funding
by the Central Government and 25 per cent by the State Government,
with the proviso that unless the State provides this 25 per cent, that 75
per cent shall not be provided. This has affected our State very badly.
So, | would urge upon the Government, through you, Sir, to reconsider
this policy and pay 75 per cent. Let the State make use of that; let
progress be made because there is a suffering in these areas which is,
perhaps, not highlighted so much in Delhi. So, | would request the
Government to reconsider this policy on provision of funds for purifying
the arsenic from the drinking ground water.

Sir, my second point pertains to coffee growers. My State
does not grow coffee, but a lot of coffee is grown in the Southern
States, particularly in Karnataka's Madikeri area and in Kerala. Now,
the coffee growers of this region are happy that the Finance Minister in
his Budget has increased the import duty on coffee, but | believe, that
dumping of coffee continues in this country. There is a lot of import
duty on the chemicals which are used by the coffee industry. So, |
would urge upon the Government, through you, Sir, to examine the
problems of the coffee growers of Karnataka and Kerala, and see to it
what best can be done to alleviate them. | close, Sir, by thanking
Mahamahim Rashtrapatiji for his Address to the Joint Session of
Parliament. | also thank you for giving me this opportunity.

SHRI ARJUN SINGH (Madhya Pradesh): Mr. Vice-Chairman,
Sir, | am grateful to you for giving me time to speak on the Motion of
Thanks on the President's Address delivered to the Joint Session of
Parliament. | am a bit distressed, Mr. Vice-Chairman, Sir, by what | see
on the Treasury Benches. | think, I am not trying to say anything
against anybody in particular, but this is a debate on the President's
Address. The Opposition and other Members of this House would like
to address this debate before the people in some form or the other. We
expect the Leader of the House, the Minister of Parliamentary Affairs --
that is the minimum -- to be present here. | am not asking for the Prime
Minister to be here; he will reply to the
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debate and we will listen to him. But, it appears that even this duty is
being taken casually by this Government. | am only recording my
protest, and then with your permission, | would go ahead with the
debate.

Sir, the National Democratic Alliance Government, as it
prefers to be called, is a unique Government which has come to power
in our country

At the helm of affairs, the party is deeply rooted in
obscurantist ideals, ideologies and views, and, it has as its coalition
partners, some of the most progressive elements in the Indian political
scene in a not too distant past. That such a conglomeration should
assume power in India itself is, Mr, Vice-Chairman, a great tragedy for
this country, because that brings to the fore the limits to which
opportunism in politics can be taken. | do not wish to cast any
aspersion on any individual. That is not my job. But these
contradictions have to be highlighted, if we want to understand the
structure and chemistry of this Government,

I think, because of these inherent contradictions, the hon.
President of India, in his Address, has included a quotation from Dr,
Babasaheb Ambedkar. | don't know how it slipped into it. It is difficult
to believe that. As is expected, this was part of the recommendations
made by this Government for the President's Address. | will draw the
attention of the House to this. The President says, "While presenting
draft of the Constitution, he--that is, Dr. Babasaheb Ambedkar-- had
said with great fervency.

"On January 26, 1950, we are going to enter into a life of
contradictions. In politics, we will have equality; and in social
and economic life, we will have inequality. We must remove
this contradiction at the earliest.*

This is what the nation expected.

| must say, to a very large extent, because of the founding
fathers and the tall leaders who came to office thereafter, these
contradictions have been resolved. It is not as if we are blank. What
do we see today? It is because of the contradictions that exist in this
Government, this Government is unable to resolve any of the
contradictions to which Dr. Babasaheb Ambedkar made reference and
it was produced in the President's Address.
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What do we see? We see initiatives taken in an ad hoc manner by the
constituents of the Government in their own like and in their own
wisdom. They are carping criticism on this Government, going to the
extent of disassociating themselves from it and then, suddenly, they
come together to smugly share the spoits of power.

Mr. Vice-Chairman, Sir, | must say in great reverence to the
freedom fighters of this country who laid down their lives for the nation
and all those patriots, they |Oined in this unique struggle for liberty,
which has no parallel in the world, and it took place under the
leadership of Mahatma Gandhi. | am constrained to say that what we
witness today can't really lead this country out of the morass in which
we have fallen; and, certainly, we can't expect undiluted fervour and
spirit from this Government, in these difficult times. | have no criticism
to make against anyone individually. But certain facts will have to be
underlined, If they are unpleasant to some people, | can't help it. |
personally beg for forgiveness. These inherent contradictions, Mr.
Vice-Chairman, Sir, are eminently visible in whatever sphere of activity
you want to have a look. Take the case of agriculture.

We have just been told that for the first time an Agricultural
Policy has been enunciated. | will not go into the details of that
because | am sure some day that policy will be discussed in this
House and then | will say what | have to say on it. But what is
happening across the country? The farmers, the peasants, the
agricultural workers and their families are being squeezed, literally
squeezed, almost out of existence by what is termed as the demand of
the WTO Regime. Usually somebody will stand up and say, "Well, you
signed it, you brought it." | am not going to say that we did not do it.
But | must in all sincerity say that we were alive to what was coming
and would have taken all the necessary steps which would have
minimised the rigors of this Regime. What have you done? One year
before the Regime was to be enforced for reasons which the nation is
not aware of yet, you went and got it implemented. Did this Parliament
ask you to do it? Did the electorate of India ask you to do it? Did the
farmers of this country ask you to do it? But at least we have to ask
you as to who asked you to do it. So, it has been done behind the
back of the Parliament in a surreptitious manner and what is it leading
to is now for all of us to see. In this context, for the benefit of the Prime
Minister in absence and his Government partially present, | would tell
you through a poem that was written nearly one hundred years
ago in the context of the feudal
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atmosphere in the rural sector. Oliver Goldsmith, a very great poet
of England has this to say:

1l fares the land

to hastening ills a prey,

where wealth accumulates

and men decay,

Princes and Lords may flourish

or may fade,

A breath has made them,

as a breath can unmake,

but a bold peasantry, their country's pride

when once destroyed can never be supplied.

| hope this Government understands the meaning of these
words. You have brought the Indian farming on the verge of extinction.
Suicides are taking place. They have nowhere to look at. What is
going to be the future, God alone knows. Sir, we are human beings.
Apart from being human beings, we have to call upon the society, the
political system that we represent, to come to this House and
represent the people of this country, and their voice must be heard.
Even if the mandarins of today's political system are immune to all
these things, their voice has to be heard and not only heard, but
listened to with rapt attention and their woes are redressed. There is
nothing that | see which is being done in this regard. The President
has given his Address. We cannot find fault with the hon. President.
But we must put on record that this Government has woefully
neglected the interests of the farmers of this country and has literally
pushed them into a political, physical and economic wilderness.

Then, the President has made a reference to the security
scenario of the country. Naturally, after food and shelter, comes
security. What is the security scenario in this country, may | ask? All
great people, who are in-charge of this, have been telling us from
house-tops that the security of this great country is highly endangered
because of the activities of the ISI. It appears, as if that is the only
thing they have to say on the issue of security. | want to know whether
this House is not entitled to know what this Government is doing in this
regard. Even the White Paper that was promised has not been
produced, in the wisdom of this Government. We do not know why? At
least, all of us could be aware, collectively, of the real potential of this
danger. We are seeing initiatives being taken in an ad hoc manner in
this sphere going halfway, suddenly changing course then retracting
and then again starting. | would like to say that the Congress
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Party had been sensitive to this. We do not want to embarrass this
Government on the issue of security. Therefore, we have gone along
with them on many things, though, ultimately, they might also harm us
politically. But, whether we are harming ourselves or not, at least, do
not let the country be harmed. My apprehension is that on the security
scenario this Government is totally unaware and incapable of
comprehending as to what needs to be done and how it is to be done.
In this situation, how can we thank the President? As a formality we
thank him. We wholeheartedly thank him and express our deepest
regard for him. But, we cannot thank him if this Government wants to
take his name, hide behind his name and try to get ourselves into
difficulties. We want the hon. Prime Minister, when he replies to the
Motion, to clearly enunciate the issues on which the security scenario
rests and what precisely this Government is doing to address the
dangers posed to the security of this country -- both internal and
external. Lip service will not do.

Now, | come to something which is very much on everybody's
mind. It is the economic agenda which this Government is pursuing.
Again, a charge is made that 'we are only following your agenda.' | can
say with all due respect to my esteemed senior colleague, Dr.
Manmohan Singh, who is sitting on my right, that the agenda that he
initiated was not the agenda that you are trying to implement it. His
agenda was based on the fifty years of our experience with caution,
with circumspection and also taking all the care that things do not get
derailed because of the inherent difficulties that this country has --
both in the sphere of the workers, farmers and the underprivileged
sections of the people. Therefore, to say that you are following what
we have done is not only a fasile argument, it is a false argument and
you are trying to hide behind something which is not available to you.
And what are you doing? As | said in the very beginning, | have no
accusation to make and have no motive to impinge anybody's
integrity. But, here, again, | cannot fail to put on record certain facts
and the consequences that they are bringing about on the floor of this
House.

In this, | find a very unhappy and unfortunate parallel. What
happened in Russia between 1991 and 19977 It is not that | have
special knowledge of these things, and certainly not as good as many
of the stalwarts sitting opposite. But as a student of politics and as a
public worker, | try to keep in touch. The Prime Minister would perhaps
be distracted if | were to say so. But Mr. Shourie could convey to
him my
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request that he should read a book, which has been published with a
titte which is very evocative -- "The Godman of the Cremlin, the
Looting of Russia". The author is Mr. Paul Klevinoco. If you just go
through the pages of this book, you will see blow by blow the chilling
account of how the great Russian people were denuded of the facilities
that they have been enjoying, of their resources, and how a gang of
people, with an unholy nexus in the Government, outside the
Government, in the apparatus of the Government, could successfully
emasculate the great Russians. All these events have lessons for us.
But if you want to shut your eyes to it, no one can have any grudge.
But If we shut our eyes to it, then it means we are not carrying out our
responsibilities, not to Russia, but to our dear India. Such situations
have developed practically in every continent, whether it is the African
continent or it is Latin America or it is any other nation where there
was a rush to globalisation. Mind it, | am not against globalisation. |
am all for modernisation; | am all for economic reforms, but with open
eyes, not with the eyes given to us by somebody else, not with the
ears given to us by somebody else. Our own eyes and ears should
equip us to understand and decide what is good and what is not good.
If you cannot do that, then | must say with all humility that this
Government and the people who are running it are not capable of
sitting, where they are sitting. There could not have been a more
typical example of this than the privatisation and disinvestment of
BALCO. | have great personal regard for Shri Arun Shourie. | know
him so well that | must say on record that | have the highest regard for
his intelligence, his rationality and his approach to events. But in this
case, | have to express my disappointment. To begin with, | must
disabuse the minds of this House of a suggestion that was banded
about, that the entire process of disinvestment in BALCO was carried
out with full cooperation and consultation of the Governments of
Madhya Pradesh and Chattisgarh. | do not want to take the time of this
House by going into the details of that account. But | would only say,
with your permission, that | am prepared to place on the Table of this
House the correspondence that took place between the two
Governments and the Government of India. When | have your
permission, | will do so. Then, | will leave it to the Members of this
House, and especially to Shri Arun Shourie, to see whether the
contents of these letters written by you and written by them actually
constitute ‘consultation’.

Far from it, you are telling them that a team is coming; and
that they provide them State security so that no harm comes to them.
After that
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you have done everything and the Government is informed that they
have taken such a decision. Now, you better club it. With your
permission, Sir, | lay this on the Table of the House. I will
authenticate it.

IUATIEI(S I TEGRY): L, U8 §7HI BHRAT BIl 21 Bl W
YUR o BRAT 8 a1 37 TH BT 8l 8 I8 fhx 3ffifede o IR, (aem)...

SHRI ARJUN SINGH: | will authenticate it.

Now, | come to other aspects of the disinvestment.

SHRI S. VIDUTHALAI VIRUMBI (Tamil Nadu) : Sir, | would
like to know whether he has laid any paper on the Table.

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI): He is
going to lay.

SHRI S. VIDUTHALAI VIRUMBI: Sir, is he going to take
permission of the Chair, before laying them on the Table?

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI) : Heis
going to authenticate it.

SHRI S. VIDUTHALAI VIRUMBI: Sir, is he going to take
permission from the Chairman or from the Chair?

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI) | will
take a decision on it.

SHRI S. VIDUTHALAI VIRUMBI: Sir, he can seek your
permission and you can ...

SHRI ARJUN SINGH; Sir, | do not want to transgress any
rule or law.

it TR /AN (Aeg Taw): SUAHTEIE HB ISy, Gl 6a T Bl TRAT
B eIy &7 @< gU PO I+aa B0 2 1 319 g S 7 59 a1 & Poair
B off fop gait Aeayul fede B, S Aeaqul TR € T IR |eT & a1 Bl
BIFT AR, HETTHI ST bl BT A1 cifdhsT § e < Vel § fob F8i dbael a1
AR Hfere fAfrex 93 &1 379 F Uh 3IRM 3 2 ¥ 3R IR wigd faer
32 B RaR TART A of B 8T 87 H Foer Tl u7 V&7 MR I8 TWBR
ESEESEIRIGI
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T T o1 2] YT €7 ST HeIed, SqY g1 3ITHT o] &
Hepell o § 31Uk HTEIH A ARBR W ARBR BI LT T8 § fob U TN IR
BH T B I ST AT &of BHR1Y|

ITQATEE(T YR TR : SlP Bl 59 HeH Bl AHRIT: I8 IR
<&l & o Ul & AHIOT UR Sfg W =49l g% € A1 9ad & A A1 AR
FieTe fifrRed Higg = € SR afs f5l 7 @IS 9= 4 omufd &< 31 & a1
B3 GeoT I fohaT TRIT & |9 1965, 66, 67, 71 H VAT Fawe1 ¥&1 21 olfd &l
Fiae My divg & # a1g fF 9 59 91d 31 IR | <l

it grerpfa SRl W), <@ @ % 9 wigd e w® €, g T8 w®
2..(FauM)...

a1 wAt (s refRr Trom): 7, B9 o <2 B (amaum)..

it SRR RIs1(STR uew): 71 e € S 31 Siea) 991 et
7 ST

SHRI ARJUN SINGH: Sir, | do not think that we should tinker
with Ministers. Once this has been noted by the Chairman, presence
of the Leader of the House and the Prime Minister is of no importance
to me.

Sir, | do not want to go into the charges and counter charges
of wrong doing, corruption or anything of that sort. These have already
been aired in this House for two days when the debate on this subject
took place. | want this House to go into something much more
fundamental i.e. whether the letter and spirit of the Constitution has
been followed in this action of disinvestment by the Government.
Before going into that, | would like the House to see the geography,
the demography and the future of the area in which the natural
resources of this country exist. If you have to draw a line from Kolkata
to Kandla, from the East to the West and spread it nearly 500 metres
in width, you will see almost 90 per cent of the natural wealth of this
country is in that area. Demographically, it is in this area that 80 per
cent of the Scheduled Tribes reside. They almost perpetually live
under the poverty line.

It was these contradictions to which Dr. Ambedkar had
referred to when he was presenting the Draft of the Constitution. It is
to these contradictions that the President referred to when he was
addressing the Joint  Session of Parliament. But  this
Government which exists on
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contradictions, which lives in contradictions, which only can act in
contradictions can hardly see what is happening. Therefore, | have to
tell the House how the area - now specifically where BALCO exists,
the mines exist - is populated by the Scheduled Castes and Scheduled
Tribes whose glazed eyes, Mr. Vice-Chairman, even today reflect the
oppression of the centuries. It is they who are being dealt with and
how are they being dealt with? It is just a coincidence before this
Government took up this question of disinvestment in BALCO. a case
came up before the Supreme Court of India which is now well know as
the Samata case against the Government of Andhra Pradesh, in which
precisely these points were addressed. The Supreme Court admitted
this petition. This petition was filed by no less a person than Shri Soli
Sorabjee, who is now the Attorney General of India. Then, it was
considered by the court, on the i July, 1997, the court gave its
decision. The Supreme Court of India, while giving the decision, gave
five directions. Mr. Vice-Chairman, Sir, with your permission, | think it
is necessary for me to specifically quote those five directions, | do not
want to go into the details of the judgement. This House must be
aware of those directions. The Supreme Court said :

"We, therefore, feel, if necessary, that the Chief Secretary of
Andhra Pradesh should constitute a Committee consisting of himself.
Secretary (Industry), Secretary (Forest), Secretary (Tribal Welfare and
Social Welfare) to have the factual information collected and
considered whether it is feasible to permit the industry to carry on the
mining operations. If the Committee so opines, the matter be placed
before a Cabinet Sub-Committee consisting of the Chief Minister,
Minister of Industry, Minister of Forests. Minister of Tribal Welfare to
examine the issues whether licences could be allowed to continue until
they expire by a fixed time, or, whether it is expedient to prohibit
further mining operations in the light of Section 11 (5) of the Mining
Act, take appropriate action in that behalf to submit reports to this
Court and on the action so taken." This was the first decision.

The second was, "In cases where similar Acts in other States
do not fully prohibit grant of mining leases of the land in the scheduled
area, similar Committees of Secretaries and State Sub-Committees
should be constituted and decisions taken thereafter."

The third directive was, before granting leases, it would be
obligatory for the State Government to obtain the concurrence of the
Central Government which would for this purpose.” - this is very
important-
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constitute a Sub-Committee consisting of the Prime Minister of India,
Union Minister of Welfare, Union Minister of Environment so that State
policy would be consistent with the policy of the nation as a whole.

The fourth directive was. "It would also be open to the
appropriate  Legislature, preferably, after a thorough debate,
conference of all the Chief Ministers, Ministers holding the Ministry
concerned and the Prime Minister and the Central Ministers
concerned, to take a policy decision so as to bring about a suitable
enactment in the light of the guidelines laid down above so that there
would emerge a consistent scheme throughout the country in respect
of tribal lands...*.

The next directive to the Andhra Pradesh Government is this:
"The State Government is directed to ensure that all industries
concerned, be they natural or jurisdic persons, stop iuithwith mining
operations within the scheduled areas except where the lease has
been granted to the State undertaking, that is, APS&D Corporation.
They should report compliance of this order to the Registry of this
Court withir ;,;x months of the date of this judgment. The lessees of
mining leases are directed not to break fresh mines. However, in the
meanwhile, they are entitled to remove the minerals already extracted
and stocked in the reserve forest areas within four months' time from
today. All authorities concerned are directed to ensure compliance
thereof. Even the State undertaking carrying on the mining operations
would be subject to the regulation under the FC Act and the EP Act. It
would be open to the State Government to organise cooperative
societies composed solely of Scheduled Tribes to exploit the mining
operations within the Scheduled areas subject to the compliance of the
Act."

One would believe that after such directives coming from the
highest court of the land, this Government would wake up and try to
see how this could be implemented. But what would you see? The first
thing they were doing was, they went in review of this order of the
Supreme Court. They wanted this order to be reviewed. The Supreme
Court, in its wisdom, on 4.2.1999, rejected that application for review.
The Government did not stop there. On legal advice given to them, the
Central Government, again, approached the Supreme Court for three
things:

(@ Impleadment as party-respondent ;

(b) An application for modification of the court order ; and

(© An application for permission to file an application for

modification
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The Central Government made these applications. A three-
mem ber Bench of the Supreme Court dismissed this application by an
order dated 4.2.2000. We would have hoped that after these
successive rejections by the Supreme Court, this Government would
still wake up. But it is a hope against hope. For, the motivation of this
Government does not lie in the social contradictions that exist in this
country. For them, making a deal is more important. And the entire
BALCO issue was taken up after all these events have taken place!
The Supreme Court judgment was there. These petitions for review
were rejected. The modification was rejected. And the Ministry of
Mines, in its supreme wisdom, sought legal advice as to what they
should do now; "since the Supreme Court seems to be adamant and
we want to do something by way of ' disinvestment, what should we do
now?* Sir, again, | have access to a secret Ministry of Mines
memorandum, dated io™" July, 2000; a note for the Committee of
Secretaries regarding amendment of the Fifth Schedule to the
Constitution of India in the light of the Samata case. This is what
occurred to the Government. The best thing to do was to amend the
Constitution because it was an impediment in the way of
disinvestment! And what are they going to amend? The Fifth Schedule
of the Constitution. What js the Fifth Schedule? They could not notice
from the judgment that was delivered in this case, where the Supreme
Court itself said something on the Fifth Schedule, both about its
philosophy and also it contents. The opinion given in the Ministry of
Mines was by the Attorney General, who by a quirk of coincidence,
happened to be the same person who had filed this case in the
Supreme Court; now he is advising the Government of India as
Attorney General in these words: *The other course open to Parliament
is to effect necessary amendments so as to overcome the said
Supreme Court judgment by removing the legal basis of the said
judgment.” Just imagine, Sir, the audacity. They want to remove the
legal basis of this judgment. Since they cannot circumvent it, remove it.
"Such a course of action is legally permissible.” In this connection,
attention is invited to the Supreme Court judgment in Deepti Cotton
case, so and so.. "The constitutional amendment will have to be,in
conformity with article 368 of the Constitution. Such an amendment
would not involve any question of the Basic Structure." And what did
the Supreme Court say about the Fifth Schedule and Sixth Schedule? |
am quoting from the judgment. "The Fifth and Sixth Schedules, are
integral scheme of the Constitution, with direction, philosophy and
anxiety to protect the tribals from exploitation, to preserve valuable
endowment of their land for their economic empowerment, to elongate
social and economic democracy, with
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liberty, equality, fraternity and dignity of their person in our political
life." This is what the Supreme Court thinks of that portion of the
Constitution, which the Government wants to amend as if it is an
irritant.

SHRI SANGH PRIYA GAUTAM (Uttaranchal) : But, in the
present case, the Supreme Court has not stayed the transaction of
BALCO. On the contrary, it has stayed the proceedings before the two
High Courts.

SHRI ARJUN SINGH: Mr. Gautam, | wish you had not asked
me this question. There is a lot to distinguish between what the
Supreme. Court has done now on the application of this Government
and what it did on its own while passing judgment in this case. There
is nothing to compare.

SHRI KAPIL SIBAL (Bihar) : Sir, just to set the record straight,
| would like to say something. The Government moved the Supreme
Court because two petitions were pending on this issue - one in
Chattisgarh, the other in the Delhi High Court - and since two High
Courts may have given contradictory opinions on the subject, the
Union of India is entitled to move a Transfer Petition. So, all that
happened was that a Transfer Petition has been moved and the
Supreme Court has stayed the proceedings in one High Court. One of
the petitions may be transferred to the Delhi High Court, and both
petitions may be decided by the Delhi High Court. These proceedings
have no bearing on the merits of the case and what Mr. Arjun Singh is
saying. This must come on record.

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI): Right,
Sir.

SHRI ARJUN SINGH: Sir, | never had the opportunity to wear
the gown, which my esteemed colleague wears today, both as
Member of Parliament and in his capacity as the Senior Advocate of
the Supreme Court. But | have studied law, and | have in my own
ordinary way, dealt with such issues, where there is a clash between
the rights and privileges of the tribals and the scheduled castes, and
the rights and privileges of the privileged class, be it the Government
of the day or be it individuals, and | can say with all humility, that in
many cases, the Government of Madhya Pradesh, when | was serving
there, took decisions to confer rights on the tribals and the scheduled
castes according to the policy of the Congress Government much
against the will of the vested interests who went to the extent of doing
everything they could to thwart us. Therefore, | am aware of it. I
claim no other special knowledge. Now, Sir, in the light of this, we
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would like to know which direction the Government is going to take,
and we would like to hear this not from anybody else, but from the
mouth of the hon. Prime Minister himself because he is the
Government of India. All other Ministers work at his pleasure. Whether
they work well or not-so-well is something for him to judge, and not for
me, But the answer in this House must come from the mouth of no less
a person than the Prime Minister himself. If he cannot answer it, well,
the House and the country will draw their own conclusions.

Sir, my own suggestion to him is, without quibbling about this
matter in legal terminology which will come easily to many who seek to
guide and advise him, that he should call a halt to the action already
taken and make this a test case. BALCO is not the only thing that you
are going to do. You have already listed 27 other things. Listed! Not
listed ones, | do not know. | am saying this, Sir, because this country
can ill-afford to get bogged down into such matters where the
economic well-being of the country is concerned. It is high time that all
of us who have a high responsibility, whether as Members of
Parliament or as Ministers, whether as a Chief Minister or as a Prime
Minister, sat down and evolved a consensus so that the contradictions
which the President has underlined in his Address are resolved. If we
do not do that, and if we go on treating these matters on purely
partisan lines, the future of this country will come to a grind. If this
suggestion is too naive, or is imbued with a political sense, let the
Prime Minister choose any other way, but this rush to globalisation, this
rush to reforms should come to a halt. Let us tread this path with
caution, with circumspection, just as Dr. Manmohan Singh did, and
take this country out of the quagmire into which this has got today.

Sir, | am constrained to use this language, but | have no other
language to say all this. Sometimes, | get the impression when | hear
the impassioned pleas of the Finance Minister, and also echoed by the
hon. Prime Minister, that now we have to go through the second and
the third stages of reforms with speed, alacrity and determination. It
appears that these stages of reforms are akin to the second or the third
stage of freedom struggle of this country. What are you saying? What
are you doing? Let the plunder of this country be halted. Let us do
what is right? Let us do what is needed to realise the energies of this
country to expand its horizon in every sphere of life. | know this country
is endowed with unlimited vigour and intelligence. The people of this
country have the capacity to achieve anything that people in any other
part of the country or in any part of the world can achieve.
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3.00 P.M.

But don't lead them to a blind alley, an alley that has been
designed by a group of people whom the great national weekly, The
Outlook, calls the PMO. If the PMO can be rigged, as has been
alleged, what is left in the country? | am not saying that the Prime
Minister is guilty. But many things in the country can happen without his
knowledge, though that is equally objectionable. | want to pay a tribute
to Mr. Vinod Mehta, the Editor of The Outlook, for doing a great service
to the country by bringing to light the happenings that were against the
interests of the country. In my view, they can be termed as anti-national.
Having said this, | am quite aware that the speech that | have made
today has risks because | am quite aware of the juggernaut of the
globalisation, how it goes from nation to nation and eats up people who
dare to stand in the way. As | have said, | am not standing in the way.
But I will be failing in my duty, if | don't sound a warning to my country, to
my countrymen, that something is amiss. It is time that all of us woke up,
it is time that all of us sat together, it is time that all of us put our heads
together to do what is right for our country, to preserve our heritage
and legacy, and to give this country a future that it deserves by any
chance, by any calculation which is its rightful due. Thank you.

SHRI RAM JETHMALANI (Maharashtra) : Sir, may | request the
hon. Member to place the memo from the Ministry of Mines, which he
was good enough to refer to, on the Table of the House so that we can
all read and make use of it.

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI): He wiill
have to take the permission of the Chairman to lay it on the Table of the
House.

SHRI RAM JETHMALANI: He will authenticate it and lav it on
the Table,

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI) : Shri
Ramdeo Bhandari.

1. AT WS (IR : AT SURTHTEge SiY, # 31T 6T STHR &h
DR § b AT 31 FET-AfeH I ufel Sff & SIRHHTI0r 0R 1 &) =il H A ol
1 AR YT bl

SUFHTIE Sl, SRS Sit BT JAHYOT hd HEHST gRT TR
fopar T B 3R 9 HAHSA 7 < B ST Bl YT 3R fIe & forg e

SR 9, e
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I &b SHiaq-TR Bl ST & {1y Ireyfey Sft & srfyuryor 4§ olg 3
WRAITg el a1 §1 59 AUl § ¥ b B, <% b AsYes PR,
Iregcs SRS & foIg 3R 7Kg Siar & forg R sigamRe ard o) 718 2,
e AU Y €, <ifdhT o U UR<iTa 81 & ST | 9 <2 Bl SId1 &b 9
H WRBR & 9T faeaa=iaar U7 81 I1 S & F H 3MTeT BT IR &

A, § YU FTd IIUTT SiT b AFIHTTT F e -7 H 3{18eH F0 17
H Yo BRAT 181 g1 MU S 1 379 AFHTY0T H Fel © fb od av g8
T HEqUl gkl H W UH AT 9 I1-B1N T, STRIAd 3R IRES
BT o fohar ST S8 U8 WY B8l & b 7T 151 & 999 A g1 & Al Bl
IR AT [ Tl 371 Yl AThIEY G Bl g &1 Sb AHINTD MR ATfD
faera & Y I et HElGy, Irgufa St 9 9 AU At #t O @t B '
TR IS & IS & 918 931 § S0 Sife e A9 T 1S Tanei &
JEE & IR | Big Hf 73l T8 o 81 H f9eR 50 & IR 9 U AregH |
TG HRAT ATEI ATIHIA S8R A17g A5 NI [ApT=a &b Sfdrepien A 4
ST By, Rierm, gfa afth o1, Siies R, ¥9R 921 gRasd dedt gt
T H 3T AT BT AT H B! (TSI an 8T 51 I8 H ifawiford f9gr &
T R V&1 g FAUTST & a1e qrHTiiTe 3iiR a1fere efee 4 [eR s o [Rufa
3R ot 1ferds FHSIR BT TS 21 9N fIER &1 S W99 § a8 T quiaar IrHior
<& 71 &1 Rt 10.76 HRrere <97 28X 4 XEd € 3R 91! fIER 1 gt S
gl 3 Tl 81 uge Wl 8RR &1 s1fereier Wi $iY uR 1R o7 8iR 319 f9erR &
fuTSTT & 915 f98R @t srefegaer &1 9w 3R HY 81 T 21 STTEHT &
71 TR & FI-A1Y HH B dTell Bl & digerdl, fafdy g & vad,
AT BT 39TE AR P A B dTell FATH 31T I8 FRI a1 9y f[I8R &
T # BIHT a1y T HR & Tl 7eled, By | Sl I BT 8 A9
fIER # 1 AXBR §RI IHD! WIS B BIs SN AT 18] ol I P 3R
fepami @1 St fRufT & a8 fIgr o &1 781 qR <91 & =18 98 bRl Bl ARy
fFT &, 1 SUSI a1l e 81 39 WK B il 7 et a1 anfde
R &1 SoR g1 e 81 98 f5ae RRm <9 &1 o/ SdTed & &8+ #
TR SR ATATER I91T 9+ BT Bl ARTET, ST ST 51y fhar &7
ART ST, 31751 Ia! fhT MHET HR I8 7, 31U gl b $l 99 I&T 2

< P gAY fhAMl & Q- AR & fEar & ff I & 9
Rafy 21 919 ieR & 5 o™ &1 Rars Saes o € 1 S9$ o1 Bl
GG 911 Bls el 8IdT 81 §H NT TN $9 9aq H 3R gV 9 4§ Y
fER & fHami & G B ofdx @i B Iz o & AT T418 ST &b Aged
H e H3) off a1 ufded WY feam wan, $R udn T8 s AR Bl f[ER
WHR I R FER & frami I {5 goRr 3 5o 2, safes $iy w3 ok
Fo-9¢ H2l p<I¥ AR ¥ IR I 21 oy ¥ IR &) g9meit & ok =
IFRT & ST 8 3R T B $i WRBR BT &g o1al 8l f98R § IS
ST T B ARBR 8 3R IR ST Gl Bl IRBR b1 IRBR Bl Udh
qe 4T TEl YeT e Bl
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ABIcy, NIseafa Sft 7 3rgw Srfyuryor § 59 919 Bf =4t T8 @ fb
TRBHR BT SN I, FGRTS MR et Tl € @R {59 1= Si7a1 & fawar g,
11 ToiRTat @ faeaa=adT B, SHdT SRR 319+ f*d 9, ara+ waref &l |red
& foIg, GOUINT 8] BN

HelGd, § DT L MR ST Gl & eet &1 ofle] T91E Sif Bl
AR TR HRAT ATEI HI3MS st 1 AIBR b N IR 21T e T Sif
®I T 9PR ¥ S JhaA| H BAl I8! 2, 98 Ifad a8l ) gy S &l
BT AYPR BT &I 59 3N BT BT I1RT AT ST BT ARBRN Bl
QoI BIell € 98 STl & oY Bl 8, S B BRIS-BIYA © [Td! I8 ST
BIAT &, SADT 98 3797 Irorifard wared-Rifg & forg swamrer 981 o

AEIgY, HH-HW F=T WRBR BT TRME U1 8lar & Rras v
AT & fob a8 Gfaum™ oieda &1 axdid ST J8! 81 #8ley, 3+ 9w & b
[IER ¥ SIId1 & 989 A AT T8 TRBR DI IIGYTT AT DR ST o
T, O I8 ST GuT H 9IRT B9 B o 9 [9ER H I ST g dt
DR 11|

oY <Fer O et 37q Y oTUFT 31U Ce JET 21379 B qlS BT 572

Tl. YMed HSRI: § 99 UR T I8T gl I S, 39 =i A4 HR
Jg ol IS IrFaT 3R el $HAR B St BT, T8l 370 &R Bl S
BIFTY, ISP F18 GARI B TR H SIS AGHT)...

Mt Il WA RE dea(@ER): fhaa smefial @l
HARATAT?...(FGLT)...

. ST WSRI: 31T ST & BI9 ARAT YT 82...(SIHT)...
JURTATEIE (S GRE IR : HSRT S, 3179 q1fery|

1. IMed HeR: FEIGY, H I8 ' YT o foh Afderd &R diemds o
eTT % foTg Ul S T Fesil TRBR BT &7 MBS HRAT 1R o1, A8
T H YT ARBR B, 9 AgARR B IRBR 81 A7 ORI} T bl TRPR
N, UXBHR BT B BT MR JfILTT STID! &/ HIAT AT 8| Ha g TRBR
3 faRIEft TRBR & Rt § HTH R 8] 7, T WRBR Bl Aldha 3R
AT BT &M BRAT ARY R fHft TRBR BT IR A BTy Te81
AT ATRY|

I AR TG oot off B8 W8 ¥, B SR 8, ShT YA SN 8,
gfl M W B E, W W IR E.(FEEF).. S |
T, (AIHT)...

it g O it : 98 1 31T b oAl ¥ 377 JR B 1. (T ).
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THE VICE-CHAIRMAN (SHRI SURESH PACHOURI): No
commentary, please.

1. IR WSRY: IT ST ST & o fohd TR &1t ieier AR St 1
& H31 P US IR JSTAT T IgH TSI ST Sl D AT 3R 43 H3ll F Ug
R 2} IR HAR St BT Jor 17 iR Ao I8 gor b o9 fag |qwr |
e 9a U SR & forw 1t AT & uget &Y, g g $-1 fugh arfog
Tl At 2, I B irer Sff anfi Fet a1y

i} 5= g witaw: gar Tora o
MM HSR): B8 X2 © fob Td Tefd o1l...(Faem )...

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI): No. Do
not disturb, please. Let him speak. ...(Interruptions).. Nothing, except
what Shri Bhandari says, will go on record.

1. IMed HSRY: WEIGY, § $el aredl g b 8RN g & A9y d
P! 1= Faar g1 T1fay, S99 SaTeT foar g9R ORIl &1 81 89 AdT-
9% T2 IoI AIGd ST &, I1e e IS Sff 8 A1 AR T & AR AT Bl-
fIegpe U g3 # 99 gU ©1 I8 IWARI & AEH § ¥H el I8 81 H dAl
aredl g fb I8 <11 fiic Mfear 8, I8 S gRe¥[ &, I8 1 ATHhRIEm 8-
RTCUTR Sl 1 5 Hae | WY a1 A1y AT b reprerarofl &1, gRa &, I8
S ARBRI HIREAT 7, DT W AXBR Bl GOUANT Tal BT A2l Aeled, T
IR R | H oot ST | el a1edT § fd g9 U1et, 89N & & -idl [degpa
ST A U G H §9 gU & MR et fhdl 9t ATel Bl 89 Al e 8 il
I8 § ITH PHEAl A8l §l Heled, § $HeAl dredl § [ R 4 9 &R
TR ST & B fAell-Sell ¥RaR &, 980 Aol GRPR &, I9H 4l Bii™
P IR F VT 919 drerd T &, T rhdTg ekt YEd 8, WS BT B a1d R
B & AR BN 3R IS S G B! [degpel Aolgd ARPR &, g4l fb
I ST ® 6 S arretiie wifthat €, S ol &f IR # arfs =8
I 2T 8 3R 3T ArsreTRie bl & A1 € il 89 U] arfuyy =gl
31T S| I8 PIRY SfTel BT B U1 Sl 2, 98 377 < = & 3R g% 98
YT FOAT 8 B § U IR doei off Bl e | we1 =9redl g & onft IR
IS UR <@l 8T, BN doaid Sif 3R §aY AR 7 <@l 81 b g7
et AT AR WRT AT AT1..(FAYH)... e T g6 2, BRIY, 1=
T AT amed WR1 g1 AT 3R IR € HIfET g1 Hifcw | 5@ qeb areg St
DT HIYU] A &1 gTl, Td b AT A AN A1 &1 T 1..(RaLH)... AR IJg
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ERGEIE]

S, g ISP AT Bl TS &1 3T HT A1 SHD! TR el DI,
BT BT TR AT W] B DIs H8 ol & [P Afdem § uRacd fear s @ 2
forde forg fopar <17 X1 8 a1f S8’ &) ST 8h 7 fidl T i & fad
P forg Tfaem # aRad= == arel AT 79 I8 91d Hed © d1 I8 I1d ST 9
H 9 ATl 21 H gAY a1d 99 I8 gl dTedl g (b T Jdied <Irirerd &
e @1 fo1eh 39 e # 3 A uget v T, &I e fores foan, @
I 7e Yo A AR BINTe | AT 98 e dF] gail 272 sfigvaer & forg
e S o T, i gaer o] & a1 Si Y R 81 <ifh S e R eafR
B9 Ufiag ©, 89N URIaEdl 8, S8l 9 89 8, ST81 89 S9! alf] R 9hd &,
TET o] HRAT AMRY, AL TS |, BTG H 91 e oy T fovam @ g2
U 3R 914 21 Bl S 1 TR &, SHDT ART WY IR 61 STl 5| I8t
TR TP UHeT &7 {576 foar T 78 9> 7, SH$ dured BT A4 foran
TT-BHR EANT X8 ¥, TSl uH & d Huled I 3R fawl uF &1 § o
HHTED AT, 8H Q1 Pl GAR DI 3G A8 A S 81 PR I el H Faqd
T Aot S ol 7, ) foUwR & 3id g1 Biel B 8, S9d! ¥l 39 o fb
S UTETH1 Pl AT B BT B GHT B &1 8, DI OR1Y IR & 81 STH
3TSAId ST ST BeilaTTe & g H3ll €, g8 faR1g Hx X8 & SR 1 olel RIS
St fr SRS & A €, 98 SAdT 99T o) IR ELL.L.(FauM).. g8l A=T
AAAT ATL...(FALH)... T Y&l § FeT-ANe diefd 2, Sl el grerd|

sft duier ol (afgad der): < T | wrAfeT '@ @l
ZIPrompting from the front bench, treasury bench! A very good
example!
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...(Interruptions).... | was prepared for a public debate on this issue.
...(Interruptions).... Not here and there. No prompting. Let us have a
public debate.
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P BT 82 B4 H¥ Il ST 381 &, [ qe She1 ST <&l 82 udl el 519
BH N WR AR T ST 8 Al 39 Bl FI <& 8l 781 6l I8 P o
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AP T oTel ToR MU - AfhT Bg R YT BT ® 6 Plors € Sureq |
T B B HEISY, ST H AR H H81 6 7 59 fawg # o aiam 121 argdn
o1, O el Te! dredl o1 Fifes T 7 H I8 H1g A7 1R ft N J7 gan 2
5 519 &9 91 39 919 & ol Sicag &, Ufiag € 6 39 < &1 well BT
rfey I i IRERT A I JE] 8, 3R WRBR 34 g1 fY grgdl & a1 8
&1 41 ¥E1 8 3iR Fo7aeh forg ot A1t 9k A1 721 T, 31U $¢ AT Ugel Hal
o SHa! 3R TIoft | @] far iy

S YIS YITHR SIS Wiae & HIRTE 81 V8! & SAdh IR 3w
e 811 7% I8 e € 5 A et anuast ure o forg ares el 8, g ardt
eTT 3R IMTH HHT 9 & 3R R MUy Sff 1 899 IS I7ueT ¥l he
BT & Th B9 9 B THRIRI IR 39 FEAT 9918 d1 3P Sl BIRH &, 3R ST
I ITHA AT &, S
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S g | a1 1 Hel AYEH dl (ST 21 ORI $I °geHl 1 7 $ad gl
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SR A HEE TR Tl AT I Al I 8] 81 B g HYul FTadr 3
SHET B el &, 0T ATTGAT BT SHST B ot &1 F HIIRT Ut & -1 B a)E
Al FTET g 6 TEd a7 | WSWIa fhaT AT 9fed §9 AR $ gL 4
HEI [ 3R ATIPT PIs fRIET I8 B8 WY <1 & A1 99 R 9] IR &1 I8
g1 gaTe el oY {5 JRi - H-H & Red § W =919 Bl 397 I
e o) 5 B1F B Gheu o1fth TH |l IR ST Bl &1 89 YLTE= Sft I
ST B A < BT GRIAT B P T FHOT HIF DI Hebed Afth b SHT <l
oTe Bfa ft 8, Sd! Bfadt & N & o IRI% Y fhar wxd 1 89+ dl,
AT 78T 81 AT AT & BIAT W1 B 21 Bfd BT Gob AT, U JHAT BT
B B fZe A HRar g1 AT e9! o 59 Ja=F 4 1 954 99
DI T YAYd FETTHAT | ITHT M AT AT T8IgR ARAT| BRI of<Ts gs Al
YT & A1 3R QT ¥eg SHB! SaH A dbel 1 S+ o1 fh 3iR
AR g H el M| 8RB qar=#H31 & 48 A Uh I wes a1 Fhel
DM B fed™ 3 dred i1 fedt B9 & GRIAT ST Bl & D! SGH 3R
T H g3 Bell 7, 3T G & A1 HEA1 Ul © [P 31 1 3B H gt
Fqof AT gHg! 81 8T o, FAR FEHA S & S [ 0 g 9RAT q_T
fRgI Sehgl BId1, QT YRMT Sohg BIdll Ul mhd U<l off, 89 go T
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ST AT FHIIRYT BRI ST, 3R D! A& ol Tl fZ=gall &1 o3 3R 89
fergRT~l T &% ISR 4 e aTeT M1l 3R Bles! ST &1 11 &1 i 18
NI HEg HRd R SHH 3R &H Bl Wi ol 3919 BT SHE IR 99 99 I
TSI IS B1 99 & SHER X IE B1 3R TAN BR H e} et ot foeft 7 Aigg
B <) Tl I8 TART €H WIS o, SHE WIS o I8 [ &) dihd T8 & ol
U G DI &I AT ST Fhdll 21 SATAY H =ATE [ o1d 9y ¥U & I8
TAFH MHT S B & HUR TS 8, 396 IR H Ydh Hdhed Rb & a1l A
TG fEeeR &1 oeTs H olf-UTe 28R YR1 &l YR1 aRdTS &l 141 AT Yo oIRd B
SR AN AR b | T o B8 a1 g A1l & HIGR <If=3re & 2rex 4 i
SR, ST 37, ST hedRT O o, S WS B {37 91U 3R geT &) f&ar
AT BH DI IS © AT 981GR AT 7 517 S, S fhar &1 781 e o,
TEIM BT AT U S H TH ITh BT G BIS &1l U a<h & @ I Yaied Tal
TS STl Sil G¥H BT BT BR Aeh | s AN BT 7 ST ST & 3R
9GS TI PR O & (b BH ATHA BT DBIEe DR il B Al T a1 T 8H 1
g #Al ST B 99 U@ 3T ugl 6 glell 81 w1 qoRTd & AW W) §H
QAN 4 $B gal H iR wfcal & a1 @l b1 3 Ul {6 g9 WY Slell T8
HATG| A BIell e8] A4 -I8 YUl I DI ST & 7Y Tab Biel 8f-IR
21 BIS IS1 H&H IO AT AT MR IAF ofY 1F W T 81 AR & AH
BT TRGR $g {6 99 e W, I8 al gl a7 & fog @<l 8 vl
ORI $T Y™ §H WRIT B9 DI SN & oIy iR ART g i s
®I e & forg g8 ai geier off &6 o & 1 8N &R I &9 g gl

SATEIATE ¥ T FIHH oWl ATl 1953 H STd Helg™™ ol of H
SATEIETE A # uedr o1 S9 G99 | H 981 & Wol 9 3@ g1 9 9HY
RToi7s; 91 MUt A1 d <ol 7Y, IJER F TN ARN BT ST e, arerdt
9 T SR g5 ¥ AN HR Q1 B A gager & fqeneil 9, arefear o
BTH PR I A1 79 A 3F BT IR T Pl AT H1 ST B

g |9 ¢ S T &R T3 & W, Sqa! ufdmar & e &g wwret §
Ps o, delfai ok fhacfaal el 81 Sygwege oY, o9 § fhe,
E .’
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fpaefrat wedr g A1 AR AAed ST IIGR BT 78] 2l 8 B H [,
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BT AISH AR AT TIT 2AT| PRI 8HDT el BT Ry, -9 U Tar
I el et @R 3= AfR AfTe & A9 9R 987 STel<l &Rl | I8 INT B
9IS 57 89 SHIIE B ¥ b BN TS AT $8 1 $B Pavd | AR Ffeai
Tol firer <21 2, 25 gaeme i 781 fid wa ? &g S0 a1 71E1 firet Jaal 2
feg R ol 81 el Wapdl ? R & 3 BIS 989 8 Al g3 A J3 Ad=rard g
J, g3 93 9§ ¢ 2, 39 GAR gHI & [AgHI Bl JSThR 989 B ol | 3H
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Ig 9IS TT AT I8 FIITI S SH AT Y ... | & BRIS B, A HRIS B
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HYPh WIH H GID! W I AT ¥ 3BT a1 AT| 918% 4 Sl Y I I
g BT FHSI 3MMY | 7] 1 ST 75 B b ART I97ah! femgearil
1 fog ST oI T & ACT-3TT AHHS Bl &1 §H TSI DR dTel 3Tl
T ST BR TS RTSTIC PR [T B 21 <lfhT a8 Al i 36T ol ugal
o &9 veT 13 et & =i = |ifsn Tiedt &1 A H o7 Bl gSrord e &l
B $el {6 519 §9 1 Xg © A1 9 RT T8I AT I8! 5| Pbel AT {6 e a1
ST eI 81 UTQT| 3T HRIRIT &1 GRET BRI S T ART §HD] AR B 371
T BI O IS A ¢ Bl UH-TER Bl AR I2 &1 D] GHST § T2 M|
AP a8 T AT T$? GIDI I T8, TpRTard &1 mefiaie o 18 a1 fag
BB TS, T8 T84 I AT-37 &I I AT B3| Tifeh I8 151 | T 1 I8
Al TS| 98 A IR MY I d I BT FHS B BRI PR I8 I 89N 9 4
TR N 2, sReaT M B, dfbT emen fi g Sudpi e e fh sa gt H
Gal g1 H G red1 AT b §HA Bl TS G2 & ARN &b 71 A1 STl Afe
R Aol H S 9= HY A Y9 81 8 I ] AfKAS {64 &fd B 9+, e
HfeR {3 @i 1 a1 MR {4 &< &1 7 &1, 31 IR 989 8kl R811 Uob Gqard
% # H AP YT BT 3T {6 I8 F IR ! WS 89a] S & oy fearh
EIRGHISKERIESEREERNIECRISA N RIS
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S GG & STNY I Hel BT YT e aTall | He1 aredl g b o
FRIE NN GIH! o 2 I 9 WY W B GUT T2l o fF Q) e o a)
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BT (AT 2RI T &1 [d I FAFT A 1 H 7 141 SRIaR | yer o7 b
319 B IR B & g BT FHLT I 60 BUY B [T ST T&T 7, ST 580 TUY
T, I 520 U b1 SQT| e RAwTRe i g FHeiRor smaieT = @l 81 3y
ST ¥ 39 JRIAR 1 IfQQaT| I 7 3791t RwerRer # foran & o5 fwam &1 480
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S99 Q91 1 (59T 317e] U1 X 1 9% 377e] BT A1l I1Y 3f1R BAR AT Pl 3R
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g & ATGSIeh SUHAI 1 fEgRIT B 3fef-FaRAT B G DI Sl B
BT B BT 21 A1 50 T S I18 I 72 -wT H Ul U I SHM Bl AT
BT ol 91 & fb 37 SUHA] Bl b I T dlfh THI P =299 I F I
HH| AR I Tl T2 Yo 61 R ST B Yo [Ha1 S9! oioj R
ST 9T X2 o, MMYTETH H- 3107 TRY ATed I8f iR 98 81 &, el I § S99
Ped b gl STeadrsll Tl YRT1 <21 998 feam SR a1t Rrorey Rig <gd™
P T ¥ o uIferamic &1 MERoT <7 A1Vl &9 SMER 9 & A Al &7 1o
QT B MRS & 81 # 9 <, Aldh G Bl 99 S, AlDhdd 9 <3172 8H
3ITERTT I 37T & A1 T 8HAD! 99 A2 I T 9 I8 57 PO Aol 1P
JUshH SIeh W B 81 DR 8 ©, YR Tl b 99 Y &1 ITH s GATh] HHM
arel 21 Uy WRIG F dEl ® f5 S qATHT HAE arel B, Sd! gem
SRR, $8 U BRI fS3 T5 A1 o Tdh TAT oA 1T STRIAT 3R ST
faegpd JHR BRI, I & IR | FraT STRAT I8 721+ 39 HIYU H 91 B 3R
S AN o A G JATHT BAM aTel SUDAT Bl 81 da1 FH DR &A1 IH
fIeTTT UTIdT & HEhH b bs IUHH f[db & HIR R W & H FHdT g1 DI
TRIB BT b T MU YT P FEhH & IR | el X8l 81 § ST Hear a1 fh
I el arraT W 31 I2 4, 9 R |ifdifore €, dfe ors T mRe €57
IS AT 4 it 9 ? 89 it 992 fovad=11 Ag=a 9 fodt S # I 991
| fAf¥rd aref-gaven § WRGR) SUHH SEURT Bl 96 P v STt 8l ©,
AT R Hold X&T & T STedt B &, offthT 8H 9% 9T I8 § oI &Y
few A T8l TSl o 31TST 89 SHBT DTl B Ah| BH B SISHR ARBR &
ST < U121 R o BH 3 HH §9 < b1 U7 ol Y& &1 b 39 918 it 3md
D! AT ATTD I <9 I8 b, B B SISH U1 R 2 & fb gt
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&+ 1 Rilfh I8 qI B T 319 BT &1 XS, PIs SHIT T8] X&dl, oAfhT a1
AT S U1 Bl &1 o ATST A1 Tl I I8 X8 SIY, fdegel [T a Ad
STI3TT B IR ARIETRIGAT BT RTT 1 IR 31T 1T e ST &_ad 81l 89
STeal ¥ STRIY &1 eIl HRd &, <fh T AT &1 9919 897 Ugl & fb s
BT WRATIHROT BT TRTI SHBT T AN = W UgT 81T, €4 &1 8i uer gl &
Al FWIR BT BT I Y &, AT Pe ol UGB Y1 5| YeDbR A H ah
ERTG BT T I8 99T iefl St 82 &9 & O &R Il U d)% ol U =l
JrerdT & b 3R 99 U1 & <91 QA1 BHIRT GHIIROT HRal ST 3R Gad) R
T SR Il ST & 1o ST BT WRTTIBRUT BNA| 8 T dlell §72 JATIh]
-9 BRI §q BT BN 3R Joob Dl AT &, Job Bl I b (AT
STRITT | ATHRTRIGAT & AR UR 3 b [STa1 89 AN 9 I8 © 98 9gd SaTal
2 3R IHH Wl WTET € AR, $IR A DR A1 T | U Jd BT 9 431 Sl
& e ue uR 8, I8 |El € fb a8 guvl urel &7 8, Wffd 98 3IRIY o
o Te |ie # gu= w3 &1 'R, GRAR iR ST &1 81 &l &, I 41 I
21 B, MY ST B SHDT TS ST AR H &RIT 811 Yferd & RHUTe! IR, oiRguret
TR, ADHIER W, TR R {6 59 wer 720 & g&f € 98 g1ar € a1 3FR g0
Tegs BN I Al RIT {77 T Afh IaR= IR SHBT IR ISl &...(FGE ). .

37t 3fQ viep? we (NER): 99 99y i 21...(aeM). .

st SR s SO 9y Y der o1, SS9 9ag W §H9 $El
oF....(IFHT)...

3t M vieR ywE (RER): 59 0RE ¥ DS VeRRE $Ral
TR...(FGEM). .

it SR fsr: # 921 grEar {6 98 IRIY 94 811 8RR I8 JIRIY Tefd
g T WRBR Bl =AY & g 4301 & qo o o 9l 3IRIY oA1? R I8
AP W S 21 I 1 IE T JIRAT 81 7, fhd Fa) hgel diaex 8,
JIHET vl 31 = HAl Bl HEl 7 Hel ofdd dod HIAT T iR
FHRIATE! HRAT TS 3R 3R 98 AIfd Hx <al © b ya= 4=t &1 srafeay
9 IRE 3l i H ford & <1 v #21 1 Afied & MR R HAT Bl o+
LT I AT PRAT AR 3 A B 989 IATT 984 Jf2hdl 1 & Hiifd §
S § b 59 ga-RIs Sl &R gAd &, S9! 3701 BIs ArTId SaR]
21 BIcH, STTHT BIs US Ta! BIdT| 34 3T AT WS S & HIYUT TR Feed 7]
B T, Yo 16 d, Yo ATed| 3P GRBR P 8- H IoT7 M BT U TSI
AT &1 2| SHD] HL...(FGLH)...

7t 3fY vie yRIe (RER): 98 8199 d 781 &...(Fagm)...

£ SR fis: AR IO R Al ¥ oS SNl A9 Sl
IOTRINA...(ALTH)...
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. YT HSWY: JATID! A G TSl S1N...(FFETH)...

37 SR st 3R U ST 19 B BIs ASHT ARBIRI BRI H AT
T, IE SIP T 87 TR ¥ S BT 913 3R 9T § dl <19 BT g7
BT, S & T 9971 ST 9hdl 81 7Y, W] &I &, H 3MIHT RATGT ITh
o foram € <febd § vep |arel gun @redar g1 rguf qeley 7 el § &
TR BT =TT ) oSl F FNET A F Y U HHST gAY oI T R,
I Feey H THRAT A A1 S KET ¥, TRE-TRE| 89 UGT 8, AT AT TR
HEl gl gaIed, ) IS I AU BT RTEY, FTF BT TR S=2IH hord
& forear g1, a8 gt off 7€ 8 {5 ot &9 oTEaR H 1St 1 ot U B b
ALE1.377S. BT S & d18 Sl [aRIY 7aTeld d31 §, D STl &b 81 | IR BT
URT HEHHT B T 7T 3R ST GaX] STIE darael $R a1 11 I8 94
B S+ RRTERT S & Raerrd Sird B oY, 39+ iR @l & Raars i i
BT Y| fa=goT & Rl ST B+ o Al I Bl (331 7111 IHS 918 I
_TUIfTdT & YFGHROT BT a1 BT STl 30| T8 I B 59 Al IR 1
B3M? IB AMUB] G Ara-1 a1eql g o =i =ae, fFgwie o
BN, EgEI & HA-BREM, Fg&I™ B Wll, g &I Ye@arR —
3T &9 T fob oIS URAY oMt 2 b o9 S &l AR RY SoRiRy # HlT 81,
ITH! U 2T &1 S, S721 S o W el [T SIgn| g &
AOTGR, e &1 T, N1 8 ARG fFgard &l axd A T
foQ a1, S9 &1 8% AR 89 o Bl B Il Fbdd &7 Job bl Ul
TS b 31T ST9 BISHR ST AT 319D 1S 37T dTel AT G2l 81 fob AN YR
J 9T IATHR BIST &, WG TADHN el VISl AU 39 Ygid Bl BT g2
YIE] & AT F AR 6 ARBHR 7 S Uiy AEIGT BT A6 IR BT B,
I 9T BT $9 G H U 7 814 {37 SY| =g |

it Y wiw e (9ER): Suwvege A8iIed, -1 Udh gavell &l
T 2| U8 98 IR 7Idl &, 89 99 ITD! so0id B ol S8 U A B
a9 foram 8 3R 9 9 &) <1y WRERT & fé S §9 9 b 95 T8 §,
ISP RIATH R 9 TRE DI SIpI-feCwoft o Sl 2 I AH=gaar 3R 98
R&T$ g a1 Kindly ensure that it will not go on record.

IgqHTEE (31 R TR : <@ o1 I8 W IR Bl
1. IFRT HSTRY: 359 B &, SIRT AT GATHT BIGI

7t 3fa v waTe ([9ER): 89 781 d1et ¥e 21 57 Ired off 8, R
AT 3779 &, B I &

IgaHTeE (37 GRe TERY): SR Ul [ H...(@egm). .
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. @ WeR: ¥ I9F AW B 2, SHBI AN DI
3TT....(HALTH)...

Y A HETERt (9fRE e 3R g Hedl &1 AW Rers § §
Al ... =aYUM)... 89¢ Adl BT W Rers § 77 8 3R TR 399 TH A Bls &
arl a8 At fomm ST owear ® | What is he referring  to?
...(Interruption)... ffAa &,fpfmar &1 AW T8 form SIQEm L (2asm)...
8ol FdTel ST ©, 3T dl Ihld & ...(aHM)... dbIdd 819 & g ¥l 3119 39
TRE & HITA ST B & 1...(FILH)...

JURATEIEI($ G TR : SRIY SIS H DI bR BIg ARIT
TET eI fS7eh fohar € v 9t 3t wged b H 37ret a<h1 7 Fes 101 St bl ellss
# {ET B 7T I ATEM...(FALH)...

3t Aeicaa 99 (R §e): IR, o d ¥ fSadmd I8 © b ol
3Rl AT b dTe R 4R grm A#ed 31, 98 "e 4 $© drl @l
IRT H IE B

Igquedd (31 JRE TERD): sEd ugd B srel dwhr A
T 1. T ST Dl g, H T& DI AR o1 A b 37 e oy witeqs it
3T T TSV X D o frdlt aawares wrf A ST 81 9T e 9 a1
B AR IS BRATE?

SuaHTeae (st W B vies): fiori= §v

SHRI S.B. CHAVAN (Maharashtra): Mr. Vice-Chairman, Sir, |
would only refer to a few points of the President's Address because
most of the points have been covered by our esteemed friends from
this side and the other side. | will deal with some of the important
issues which | consider are very important from the country's point of
view. The President has been pleased to state that the rate of growth
of the ecorpmy will be 9 per cent. Sir, for achieving this, we have to
scrutinise what has been achieved so far. It has never been more than
six per cent anytime. In fact, it was less than 6 per cent. | am sure -
after all, this is a policy statement of the Government - the
Government must have considered it seriously when they are talking
in terms of 9 per cent annual rate of growth. What is the resource
mobilisation which, in fact, is called for? Do they consider that they will
be able to raise resources of this magnitude particularly in the context
of not having offered anything developmental to the people at large?
We know the condition of the economy and what is left for the
development purposes particularly when a huge amount of debt has
already been raised and we have not been able to pay back. In order
to pay back, we have again to go in for market loans. That is the
position to which we have
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been reduced. In this situation, the point that everybody has to
consider is whether this 9 per cent growth, which they are talking of, is
really going to be feasible at all. Sir, from the point of view of the
requirements of the people, | consider even this 9 per cent growth as
most inadequate even if only the barest necessities are to be made
available to the people at large who, in fact, at the time of every Five
Year Plan wait that they will get some kind of relief. But nothing has
been offered so far. That is the situation in which we are and that is
why it becomes all the more necessary to consider this 9 per cent
growth seriously which | consider still inadequate and something more
needs to be done We have to consider whether we have the capacity
to raise resources of this magnitude while looking at the debt burden
that we are already having. The next point that we have to consider is
the work culture there. And if we decide to go in for 9 per cent annual
growth rate, is the kind of discipline that is called for available in our
country? Both, the work culture and the discipline are not available in
the country. With nobody likely to impose this, | do not think that it is
going to be available.

Another factor which we have to consider is lack of
infrastructural facilities. If we do not have the infrastructural facilities,
how is it that we are going to achieve the 9 per cent growth rate? To
achieve this growth, first, we have to consider, in the case of providing
infrastructural facilities, giving the top most position to power
generation. If we look to the power generation, we find that in the last
two successive Plans, we have not been able to meet even the
revised targets which happens to be half of what were targeted before.
We find, in certain areas, the transmission and distribution losses are
of the order of 50 per cent and more. When the buglar is next door,
how do we explain 50 per cent transmission and distribution losses?
There is open theft of energy. Everybody is aware of the fact and still
nothing is being done.

The next point is, we have to consider improving the plant
load factor and, especially, the peak capacity has to be created. At
peak hours, if we do not have the capacity, then, of course, the
continuous processing industries will have to stop their activity. | do
not think that any industry, for that matter, can afford this kind of
luxury. Sir, nuclear power is supposed to be a very sacred thing. This
is an environmentally friendly source of energy. But, somehow, in Plan
after Plan this has also failed. According to my information, there
seems to be some kind of reservation in the minds of
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the people who are in charge of the nuclear power department. It is
high time. When we know that the entire Europe is basing all its power
requirements on the nuclear power, why is it that we are having some
kind of a hesitation? Why cannot we take bold decisions and go ahead
with the nuclear power. In non-conventional sources, we have solar
power, wind power and other sources of power which are renewable.
They are not exhaustible, but they are inexhaustible. But, we find that
there is no commercial exploitation of these sources of energy. Why
cannot we understand this truth and recognise all the achievements
they have made so far. They have to look into this and see that these
renewable sources become commercially viable.

The next point | would like to emphasise is to go in for a fast
track method. Sir, fast track method is available for all those MNCs
that would like to have industries in our area. All the people concerned
have to be brought together and an ultimate decision has to be taken
within a limited time for the clearance of power projects. When | say
fast track method, it means, clearance should be given by the Ministry
concerned, looking into the coal requirements and other aspects and it
should be seen that all these power generation projects are cleared
well in time so that this becomes available for early starting of the
projects. | do not know what exactly has been the reason and why we
have not been able to achieve this. | would also like to plead with the
Government that the officers, who, fail in achieving their targets,
should be held responsible, and some action needs to be taken. Now,
nobody seems to be answerable. Every time, they go on revising the
target, which is not a very healthy sign of progress.

As the power generation is an important infrastructure, so is
the irrigation. Any kind of agricultural production or agricultural
planning will have no meaning unless you have canal irrigation. But in
the kind of situation that we find all over, | do not find any particular
State in view ... (Interruptions)-..

JURTATEIET (3 R g 2 SR geSil, Ui 38R ®l B g3 8
SHRI DIPANKAR MUKHERJEE: Sorry, Sir
SHRI S.B. CHAVAN: So, my request is that in irrigation

projects and also even in the commercial projects, the kind of return
that we are
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gettmg, are not enough even for the maintenance of the canals, leave
aside all other things. Well irrigation and other types of irrigation
require uninterrupted power. When is the power available to the
agriculturists? It is available at very odd hours at night. That too is not
a dependable kind of power. That is why the agricultural production is
bound to suffer, the main reason will be non-availability of power which
is required for that purpose.

Sir, the Agriculture Policy Statement has been laid on the
Table of the House. | have a copy of it with me. They talk in terms of 4
per cent rate of growth in agriculture production, knowing full well that
the infrastructural facilities are not available. | am not going to discuss
other points in the statement. But there is the most disturbing factor,
which according to me requires very serious consideration at the
hands of all those who are going to decide about the policy. There is
one thing that has been mentioned. | read it from the Agriculture Policy
Statement. It says, "The Government will provide active support and
promotion to the cooperative societies, structural reforms for promoting
greater efficiency and viability by freeing them from excessive
bureaucratic control, etc, etc. The private sector participation will be
promoted through contract farming and land leasing arrangements."
This is highly disturbing to me. As we talk about the agricultural
reforms, everybody should be aware of the fact that land reforms have
been taken with considerable care. Now, this is for this first time when
we find that those who are not in agriculture, those who are non-
agriculturists, are trying to enter into this field. It means, it is going to
be a total negation of the Land Reforms Policy that we have followed
so far. | am sure, when we talk in terms of agriculture; it is the small
holder, the marginal holder, who is in my view. When you talk in terms
of export promotion, when you talk of making available cold storages,
you have some other agriculturists in view. | suppose, these are the
people who, in fact, are in the view of those policy makers who are
enunciating that these facilities have to be provided. But so far as
small and marginal farmers are concerned, they are so poor that they
can't afford this kind of a luxury. That is why, the man who has been
fighting the furies of nature, that is, cyclones, floods, droughts; who
has boldly been facing all these factors, never complains because he
has no other profession to go to. Suppose these people are allured by
these people by paying an hefty amount of money; they will get the
money, but, thereafter, they will become slaves of these big
landholders or lease holders. Are we going to allow this kind of a
situation in the country? | am sure that those who, in fact, cannot see
the
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writings on the wall, will ultimately find that it is going to lead to revolt
in the rural areas. | think that all that we are doing in the name of
modernization and globalisation is going to lead to a revolting
situation. The agriculturist is for the first time, feeling frustrated. The
farmer finds that he is not in a position to pay back the money-lender
from whom he has taken a loan, or the banks from whom he has taken
a loan. For the first time year after year we find that agriculturists are
commiting suicides. The number is on the increase. | am sure that
those who, in fact, art thinking in terms of having a kind of agriculture
policy, will have to decide as to what they propose to do in the matter.

Just now my previous speaker spoke about the Agriculture
Prices Commission and what the Commission has recommended. It
seems the Prime Minister himself seems to have given some kind of
an assurance that is against what the Commission has recommended,
saying that he will see to it that the prices will not be reduced. | hope
he stands by whatever statement he has made.

Now, as if this was not enough, 837 items have already
been allowed without any restriction. All quantitative restrictions have
been removed. So. without any let or hinderance, all people can import
a number of items. 8y this April, some more claims are going to be
added to this list. What is the relief that they are talking about? The
Finance Minister was pleased to state the other day that we are going
to impose customs duties, excise duties and see that a level-playing
field is provided to all these people. | have been following this policy
ever since Mr. Barnala was in charge of agriculture. On the floor of this
House he had promised that 50 per cent excise duty was called for in
order to reverse the system of subsidy to these people. But, when he
went to the Cabinet, at least the information that he provided is that the
Prime Minister himself opposed it. He allowed the dumping of sugar to
take place in our country. | do not know how the Prime Minister can
possibly go to this length. Later on, it was heard that it was from
Nawaz Shariff's factory that this sugar was coming. So, in order to give
him a special privilege this was allowed. Argentina and all other
countries are, in fact, subsidising to such a large extent that we cannot
imagine. This is actually a case where anti-dumping measures need to
be resorted to, but instead of doing that, we are going to remove all the
restrictions and to allow things to be imported, | am sure that they
will flood our markets and make the living of our farmers
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impossible. Are we going to allow this kind of a situation having
committed to the WTO? | do not think that the WTO envisages this
kind of a situation. When the Uruguay Round discussions were going
on, very noble sentiments were expressed. They said: "we will see that
all developing countries are provided a level-playing field. They will be
in a position to export their goods to our countries, and they will be
able to remove poverty from their area." But, when it came to practice,
we found that it was a totally different kind of a situation. Recently
when President Clinton had called a meeting in America to review the
working of the WTO, it was, in fact, a very surprising situation that all
the developing countries in a unanimous voice said "You have
cheated us. You have exploited us. We are not going to sign on the
dotted line."

This is a golden opportunity which is now available to the
Government of India. The Government of India should take an
initiative in the matter, call a meeting of the developing countries and
tell them that we would come together and form our own charter on
the same issues which were enunciated by the developed countries.
So, developed countries should now be requested to cooperate in this
matter. Now, this is going to be an acid test for the Government
whether they are going to protect the interests of the country or follow
the line set by the developed countries. In fact, all the developed
countries are bound to pressurise the developing countries.

THE VICE-CHAIRMAN (SHRI SANGH PRIYA GAUTAM):
Chavan Saheb, | do not want to stop you from speaking. But there are
seven more speakers from your party. So, how much time would you
take?

SHRI S.B. CHAVAN: | was given half-an-hour. There are
three or four more points, then, | have done.

THE VICE-CHAIRMAN (SHRI SANGH PRIYA GAUTAM) :
Okay.

SHRI S.B. CHAVAN: Mr. Vice-Chairman, Sir, the President
was pleased to state about the Inter-State Council. | would like to refer
to two issues. One is about the Fifth Pay Commission's
recommendations and its adverse effect on all the State Governments.
In fact, their financial position is very bad. If the Fifth Pay Commission
recommendations are going to be implemented, it becomes all the
more worse. The Government of India will have to go to the rescue of
the State Governments; otherwise, there will be
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a financial crisis in most of the States. | think we should try to avoid
that kind of a situation.

The next is about the revised Gadgil formula which has been
made applicable to the States where their income is lower than the
national average. Certainly, nobody will object to this. This is a very
salutary principle.

There should be an even development of the country as a
whole. Is there any mechanism to find out whether the scarce
resources are being made available to those States which are lagging
behind, or, whether they are being used for bridging the gap of
development, or, whether they are being used for the revenue
purposes? If they are going to pay salaries out of that money, then, of
course, there is a limit up to which everybody can study and think
about giving them relief. | think, it is high time that somebody should
try and review the situation and find out a method of saving the
situation.

One more thing, then, | am done. That is about committed
expenditure. | happened to be the Chairman of the Department-
Related Parliamentary Standing Committee on the Ministry of Human
Resource Development. This issue has been agitating the entire
Committee. At the time of the consideration of the Demands for Grants
of the Ministry of Human Resource Development, officials showed us
huge amounts. It was almost half, at the time of the Revised
Estimates. Even half of that amount was not utilised by the Ministry. |
was surprised. There seemed to be some undisclosed thing which
they were not able to explain. When | could not get any explanation
from the Financial Adviser, | called the Secretary (Expenditure) of the
Finance Ministry and discussed the matter with him at length He
showed me the Budget head under which the provision was available.
But when the Department approached the Planning Commission and
the Finance Ministry, what was their reply? They said, "For adjusting
your committees expenditure you have to reduce the plan provision
and provide for non plan development." That means, Plan money is
being diverted to Non-Plan development purposes. | don't think that
this has been the view of the Finance Commission. So far, this has
never been the policy. But the other day, my esteemed friend, Shri
Pranab Mukherjee, talked about manipulations done in the Budget
itself in order to bring down the deficit. Actually, the Plan money is
being utilised for keeping the fiscal artificially low. Of course, | can
understand that there is a consistency in both the
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things. The Budget can be mampuiatedi | do not see how anybody will
be given any kind of reply different from what is said by the Finance
Commission and the Finance Ministry. If the entire thing is gone into
carefully, we find that this Government is anti-people, anti-farmers,
anti-labourers and. unfortunately. | am forced to say, even anti-
national. That is why | am sorry that | cannot support the Motion of
Thanks moved by my esteemed friend, Mr. T.N. Chaturvedi. | oppose
it. Thank you.

THE VICE-CHAIRMAN (SHRI SANGH PRIYA GAUTAM):
Before | call the next speaker, there is a message from the Lok Sabha.

MESSAGE FROM THE LOK SABHA

THE BANKING COMPANIES (LEGAL PRACTITIONERS' CLIENTS'
ACCOUNTS) REPEAL BILL, 2001

SECRETARY-GENERAL: Sir, | have to report to the House
the following message received from the Lok Sabha signed by the
Secretary-General of the Lok Sabha:

"In accordance with the provisions of rule 96 of the Rules of
Procedure and Conduct of Business in Lok Sabha, | am
directed to enclose the Banking Companies (Legal
Practitioners' Clients' Accounts) Repeal Bill, 2001, as passed
by Lok Sabha at its sitting held on the 7™ March, 2001."

Sir, | lay a copy of the Bill on the Table.

MOTION OF THANKS ON THE PRESIDENT'S ADDRESS - contd.

SHRI V.V. RAGHAVAN (Kerala): Mr. Vice-Chairman, Sir, the
policy outline of the NDA Government, as delivered by the respected
President, has hurt the common people very much. So, | am not in a
position to support the Motion moved by Mr. Chaturvedi. Sir, in the
name of second generation reforms, an offensive is taken by the
Government against the work'ng class. As you know, the wokring
class has secured job security after a prolonged struggle; not only
prolonged struggle, after so many
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